19.03.2025 PRONOUNCEMENT OF JUDGMENT

COURT NO. 04
HON"BLE MR.JUSTICE NAVIN CHAWLA
HON"BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

AT 4:30 PM

1 W.P.(C) 7007/2020
DEVINDERSINGH .. Petitioner
Through:  Mr. Shivanshu Bhardwaj and Ms. Priyanshi
Bhardwaj, Advs.

Versus
UNION OF INDIA L. Respondent
Through:  Ms. Arti Bansal, SPC with Mr. Kamal R.

Digpaul, Adv.

2 W.P.(C) 8005/2020
COMDT RAJ KUMAR ARORA ..., Petitioner
Through:  Mr. Shivanshu Bhardwaj and Ms. Priyanshi
Bhardwaj, Advs.
Versus

UNION OF INDIAAND ANR ... Respondents
Through:  Mr. Varun Chugh, Ms. Shagun Shahi Chugh
and Ms. Meera Chugh, Advs. for UOI


https://delhihighcourt.webex.com/join/dhcecourtvc5�

19.03.2025 PRONOUNCEMENT OF JUDGMENT

COURT NO. 29
HON"BLE MS.JUSTICE SHALINDER KAUR

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?2

AT 2:30 PM

1 BAIL APPLN. 377/2024

IQRAR AHMED @ AFZAL .. Petitioner
Through:  Mr. Hum Nashin Ahmed, Mr. Imran Alam,
Mr. Sharaf Hasan, Mr. Akshay Kumar
Singh, Mr. JavedSaifi, Mr. Aniket Singh,
Mr. Prakhar Singh & Mr.
FarkhundaKaunain, Advs.

VErsus

STATE NCT OF DELHI .. Respondent
Through:  Mr. Tarang Srivastava, APP for the State.
SI Sudheer Kumar, Inspector Ravinder PS
Ranjit Nagar.
Mr. Avneesh Saran (DHCLSC) Advocate
for the victim.

HIGH COURT OF DELHI REGISTRAR (LISTING)
DATED 18.03.2025


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2�

